THE FREE PRESS JOURNAL COVERING MUMBAI AND SILVASSA, PRAATAKAL (MARATHI)
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DATED 05.03.2024

FORM A
PUBLIC ANNOUNCEMENT
{Under Requbalion & of he Insaleency and Baskrupicy Board ol ndia
{Irsakency Resoluion Process for Conporale Parsons) Regulafions, 2006)
FOR THE ATTENTION OF THE CREDITORS OF KOSAS [NOUSTRIES PRIVATE LIMITED

HEE RELEVANT PARTICULARS

1, | Name af comarabe dabitor KOSAS [WOUSTRIES PEIVATE LIMITED
2. | Date af rcoeporalion of corporate (2 December, 2010
| | debtor

3, | Authority urder which corporale o0 — Mumbai
| | debtoris incorporaied ¢ g5 nrod

4. | Corporate ldendty Mo, / Limited [P 300MH2006PTCA9T548

Liah ity ldentilizs®ion No. of
coporale debior
5, [Addresa of he regaterad ofice and [331-8, Hadamaszal, T Floor,
princinal affce (if ary} of corporats |Shop Mo, T4, Kakadey Road, Mumbai,

dabor haharashira - J0002
B, [Insalvency commencemanl date n [28° February, 2024

mspect of corporate debrar (Crder recaived on 4" March, 2024)
7. | Esimated date of deaure of 2T August, 2024

I'ﬂl'.\lll'l!lll!:,l 'I!HI:I.I":I'I froess

&, | Mam= and regisTation number of  [Jeeterdra Rajoal Daryari
1he Insalvency prolessons] acting  ||BBIPADD/ |PFODSTRIZ01 T-20151 1148
H & H n:

.
9. | Addre=s and a-mail of the interim  [B-534, Atlantis, Hranandani Gardens,

restlulion prolessonal as Main Streel, Powal, Murba — 200076,
regisinred with the Board Email I0:= nihil564Fvanoc.com

10.] Addreza and e=mall io be used for  [B<534, Allants, Hranendan Gardens,
cormespondence with T inledm Main Streel, Powai, Mumbai — 200076,
resolution professional Email 10~ ip.kasasfigmail com

11.| Lag! date for submisson of clama (147 Mareh, 2034
12.] Classes of cradilors, i ary, under  [Mof Applicable
dlawse (b) of sub-section (BA) of
saction 21, asosrtained by e
rierim resobfon professional
13| Mamesz of Insolercy Professionals [Wot Apglicanls
canlifed to acl as Auhonised
Represantative of creditons ina
{ass (Trree names for sach claza)
14 [ {aiRelevant Forms and Vink fink:
IbiDesals of autharized hitpa:fibo. gov inhomeldeswnloada Pryalcal
renreserialves are availanle al; |Address; As given a1 Sc. Mo, 14 above

Hotce Is haraby given that the Mational Comoany Law Trbunal has ardered the
commancemant of a corporate irsolency resalulion process of Mis, Kosas
Indusries Private Limited on 28% Febraary, 5024 (Order recelved an 47 March
2024,

The creditors of M's, Kosas Indusires Privats Limited, are hereby called upon to
sabmit their claima with praof an ar before 147 March, 2024 fothe mienm reaclution
pralessianal &1 the addresa mertoned against entry ka, 10,

Tha Snancial cradilers shal submit their deims with proo? by electranic meens only.
Al othar creditors may suomit the claims with proof in person, by post or by
glectranic meane.

A financial creditor balonging bo a class, as lisied aganst fe antry No. 12, shall
ridicate ks choice of authorisad representative from ar']:lr'g the Three nsokvency
professiongls listed againsl enlry Ne.12 fo act as euthorisad representative of the
class [MotApplicanka] in Form CA

Submissional fake or misleading proofs of claim shall atirast penaliies. sk

Jestendra Rajpal Daryan
|rterim Resalution Prafessional

|BEITPADD /| PaPO0STE201 Ta2018111146

Dl 05,03, 2024
Pl Mumha

-




